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Record of Proceedings

Learned senior counsel for the petitioner submitted that NTPC and DVC are not
furnishing the information under Form 15 specified in Central Electricity Regulatory
Commission (Terms and Conditions of Tariff) Regulations, 2014 with respect to GCV of
domestic coal and imported coal, blending ratio (domestic/ imported), GCV of imported
coal as per bill of coal company and weighted average GCV of coal/ lignite as billed. He
requested the Commission to direct NTPC and DVC to furnish the said information to

the petitioner.
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2. Learned counsel for the respondents submitted that it is proposed to hold a
meeting of the technical officers of the respondents and the officers of the petitioner to
resolve the issues amicably. He suggested that subject to the consent of the petitioner,
the meeting will be convened on 28.1.2015. Learned senior counsel for the petitioner
agreed for the proposed meeting.

3. The Commission directed the respondents to file the outcome of the meeting by
5.2.2015.

4, The petition shall be listed for hearing on 12.2.2015.
By order of the Commission
Sd/-

(T. Rout)
Chief (Law)
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